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BEFORE THE NATIONAL GREEN TRIBUNAL
SoUTHERN ZONE, CHENNAT

Originat Apptication No. 246 of 2OZO (SZ)

I[\ THE MA-['TER OF:

Tribunal on its own motion
Suo Motu based on the news item in
Dinamani Newspaper, Chennai edition
Dt,02" t!.2A2A,'.Vaiyavur and Nathappettai
I-akes ; Will become a bird sanctuary?;,

versus . " "APPlicant(s)

1) The Secretary to Govt" of Tamil Nadu,
Department of Environment,
Govt" Secretariat, Fort St" George,
Chennai, Tamil Nadu _ 600 009^

2) The principal Secretany to Govt.,
Public Works Department,
Govt" Secretariat, Fort St, George,
Chennai, Tannil Nadu _ G00 009;

3) The Additional chief secretary to Govt. of rarnil Nadu
Revenue and Disaster Management Department,
Govt" Secretariat, Fort St, George,
Chennai, Tanril Nadu _ 600 00g"

4) Principal chief conservator of Forests (Head of Forest Force)Department of Forests
Panagal Maligai, Saidapet
Chennai - 600 015"
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5) The Chairman'' +;;il'N";; Pollution control Board'

No. 76, Anna Salai' GuindY^' 
^

Chennai, Tamil Nadu - 600 032'

6) Tamil Nadu State Wetlands Authority'

Rep, by Member Secretu'Y'-.-^^^ri 
- 6nn 01f

Panasal vruriJu]) ;;'[upet' Chennai - 600 015'

7) The District Collector'
KancheePuram District'
First Floor, iott".torate, Kancheepuram - 631 501'

B) District Forest Officer'
ChengalPet Division'
5/9, Varadharaja Farms'

vandavasi R;;;; Kancheepuram - 603 501'

9) The Commissioner'
Kanchipu tu* ip"tlal-G1a.de Munici pality'

nnnai indira Gandhi Salai'

KanchiPuram- 631 502' 
.-

(Suo Motu i*;i"t;;i ti uaoitional 9th respondent as

Srder dt.23'11'2020')

per

. . , ResPondent(s)

1, Supriya Sahu' I'A'S" ' Dlo' Ram Ashrey Prasad' Hindu' aged about

53years,residingat2l5t2,BodhiAravon,3,-dStreet,sunriseAvenue,-^^+1.

;, ;shwarar Nagar, Neerankarai, chennai 600 115 and presentry

working as Additional Chief Secretary to Government, Environment, Climate
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change and Forests Department, secretariat, chennai herein after
to as answering respondent do hereby soremnry affinrn and sincenery

follows:-

referred

state as

2) It is respectfully subnnitted that I am the First R,espondent herein
and as such i am well acquainted with the facts of the case on records.

3) It is nespectfuily submitted that, the Hon,bre Nationar Green
Tribunal, southern Zone, chennai in its order dated 04.05" 2022 in
CIt'A'No'246 of 2a2o has dir:ected the Additional chief secretary,
Environment' climate change and Forest Department to file a report with
neEard to feasibility of converting the lakes into bird sanctuary and the time
frame that may be required for the same.

4) It is respectfuily submitted that, the Hon,bre Nationar Green
Tribunal, southern Zone, chennai in the o.A No" 246 of 2o2o (sz)
constituted the roint committee comprising of (1) Frincipar Chief
conservator of Forests & Chief wirdrife warden, chenna[, (2) the District
collector' Kanchipuram District, (3) the District Forest officer, chengalpet
District' (4) a senior officer from the Tamil Nadu State weuand Authority as
designated by lts Member secretary, chennai, (5) a Senior officer from
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Tamil Nadu Potlution Control Board (TNPCB) as designated by the chairman'

TamilNaduPollutionControlBoard,(6)theSuperintendingEngineerof

public works Department (PWD) and water Resources organization (wRO)

oftherespectiveareaand(7)aSeniorofficerdeputedbythe

commissioner,SpecialGradeMunicipatity,Kanchipuramforinspectionofthe

twolakesnamelyNathappetaiLakeandVaiyavurLakeintheKancheepuram

District of Tamil Nadu'

5)Itisrespectfullysubmittedthat,theJointCommitteeconstituted

for the purpose of exproring the possibirities of converting these rakes into

the proposed bird sanctuary submitted their inspection report in which the

committee mentioned that vaiyavur lake and Nathappetai lake are under the

controlofPublicWorksDepartment.TheCommitteefurtherreportedthat

theNathappettailakewhichiscontiguoustotheVaiyavurlakehad

encroachments and dumping of Kancheepuram Municipal garbage in the

foreshoreareaofthesaidlakesteadingtothecontaminationofthe

NathappetailakewithuntreatedSewageandhazardouswaste.Thereforethe

loint Committee recommended that there is no possibirity of converting the

above said two lakes into a Bird Sanctuary'

Page No:4
No. of Corrections: Nil

Ot)'L/ )p^x!st\rqp-
Joint Sce re/.a"'; ii: Governqtent.
Enviornment, Cliniat* Ghange

and Forest OrPartment
' Secretariat,Ghennai-9.

ffi?mlitLrr,I ' 
Fgrrrt OePartlell -^-

g*otttiiiri, G hlnnemro lol -



5) trt is nespectfully submitted that, based upon the report of the Joint

Committee, the status report was filed in the N-lon'ble t\ational Green

Tribunal, southern zone, chennai by the Member secretary, Tamil Nadu

state wetland Authority, which is attached as Annexure"

7) This Department has initiated a consultative

Resources Departnrent" Accordingly the decision for

two lakes narnely vaiyavur and Nathappetai as Bird

some more time.

process with the Water

the declaration of the

Sanctuaries may take

in view of the above circumstances and reasons explained above, it is
humbly prayed that the Honorable Tribunal may be pleased to accept the

status report and render justice.

Additionarcfiffiffir*unt
Environment, C!ir':a!e Change and

Forest Oepartmcnt
Secrctariat, Chennri-lO0 00t.

BE,FORE ME
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Solemnly affirnned at Chennai,
on this the day of May,
2022 and signed his name in
my presence.

:!rrrr sEUrer,_ry ro qoverningnt
Envlornrncnt, Climate Change

and Forest Depar:tment
S?c?Gteriat, Chennai.g.
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